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(e} if so, the circumstances in which
this happened?

The Deputy Minister in the Minis.
try of External Affairs (Shri Dinesh
Singh): (a) The clearance for the
weekly Pakistan Air Force flights
across India expired on 30th June and
the Pakistan authorities have not
approached the Government of India
for its extension,

(b) Yes, Sir. !

(c) The Pakistan authorities un-
ilaterally withdrew the permission,
already granted. No reason was
given.

Wage Board for Clvilian Employees
in Defence Establishments

g, JShrl 8. M. Banerjee:
" _Bhri Bagri:

Will the Minister of Defence be
pleased to refer to the reply given to
Unstarred Question No. 2585 on the
26th April, 1965 and state:

(a) whether any final declsion has
since been taken to appoint a Wage
Board for the civilian employees in
the Defence Establishments;

(b) if not, the reason therefor; and

(c) when p final decision is likely
to be taken In this regard?

The Minister of Defence (Shri
Y. B, Chavan): (a) to (¢). The ques-
tion of pay scales was fully gone in-
to by the S d Pay C ission
This matter affects all Central Gov-
crnment employees and Ministry of
Defence carmot take any unilateral
decision in regard to Defence civi-
lians only. It is therefore not pro-
posed to appoint a Wage Board for
Defence civilians at present. How-
ever, if any specific anomalies in
classification within the existing wage
structure are brought to the notice
of Defence Ministry, they will ba cun-
sidered by Government.
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Manufacture of Jets with U.AR,
Collaboration

[ Shri Yashpal Singh:

Shri Harl Vishnu Kamath:
Shri Rameshwar Tantia:
S8hri Hem Barua:
Shri D. C. Sharma:
Shri P. C. Borooah:
Shri R. 5. Pandey:
Shrimatl Tarkeshwari Sinha:
Shri Indrajit Gupta:
Shri Naval Prabhakar:
Shri Hem Raj:
Shrl Bagri:

Shri R. Barua:

Shri Madha Limaye:
l Shri Ram Sewak Yadav:

Will the Minister of Defence be
pleased to state:

*11. 4

{a) whether any progress has been
made in the manufacture of HPF-24
supersonic jet aeroplanes in collabo-
ration with the United Arab Republic;
and

(b)y if so, the details thereof?

The Minister of Defence Production
(Shri A. M. Thomas): (a) and (b).
Technical studies are still in progress.
Discussions with UA.R. authorities
will be taken up after the techniecal
studies have been completed.

Transmitters from Yugoslavia

[Shri S. C. Samanta:

Shri Subodh Hansda:

Shri M. L. Dwivedi:
Shrimati Savitri Nigam:

Shri Yashpal Singh:

Shri D. 0. Sharma:

Shri R. 8. Pandey:

Bhri Prakash Vir Shastri:
Shri Jagdev Singh Séddhanti:
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Shri Bade:

Bhri Brij Raj Singh:

Shri V. B. Gandhi:

Bhri Karni Singhji:

Shri R. Barua:

Will the Minister of Information
and Broadcasting be pleased to refer
to the reply given to Starred Question
No. 1138 on the 3rd May, 1865 and
state:

(a) the progress so far made in the
negotiations with a Yugoslav firm for
their offer o supply tiwo 500 Kw
medium-wave transmitters; and

{b) when the fina] decision is likely
to be taken in the matter?

The Minister of Information and
Broadcasting (Shrimati Indira
Gandhl): (a) and (b). The Director
General, Supplies and Disposals who
is negotiating the tender for the trans-
mitters has not been able to get full
clarifications on all the technical and
contractual points relevant to the offer
The Yugoslav irm who have tendered,
have cleared some of the points rais-
ed, but others are still to be cleared.
The firm intended to fly out to India
a Technical Expert. However, he was
unable to come because of floods
there. It is only when all points have
been clarified that a final decision can
be taken. Meanwhile the firm has
been requested to keep the offer open
till 31st August, 1965. The Director
General, Supplies and Disposals are
in constant touch with the firm.

Nuclear Tests

*13, Shri P. C. Borooah: Will the
Minister of External Affairs be
pleased to state:

(a) whether it is a fact that India
with 23 other natlons has recently
‘asked the Disar t C ission
to deplore the nuclear tests; and

(b) it so, with what response”

The Minister of Externmal Affairs
(Shri Swaran Singh): (a) India and
28 other countries co-sponsored a
resolution in the Disarmament Com-





